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(c) if so, with what results?

The Depuiy Minister of Labour
(Shri Abid All): (a) 1,881,

(b) Yes.

(e) It was agreed that special
efforts should be made to absorb the

surplus employees in the subordinate
Organisations and Projects.
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Shri Achar:
| Shri P. C, Borooah:

Will the Prime Minister be pleased
to state:
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(a) whether it is a fact that a bomb
explosion took place near Jammu
border during the last weck of
March, 1360; and

(b) if so, the steps taken to check
such subversive activities of the
Pakistani elements?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Al Khan): (a) No explosion
was reported from the Jammu-Sial-
kot border. Presumably the reference
is to three explosions which occurred
in and near village Mankot, Police
Station Mendhar, on March 15 and
16, 1880, causing some damage o &
Panchayat Ghar and a school,

(b) The authorities take every
possible step to check the activities
of saboteurs from Pakistan-occupied
Kashmir.

Border Road Development Board

[Shri Hem Barua:
Bhri Achar:
| Shri D, C. Sharma:

*1447.

Will the Prime Minister be plcased
to state:

(a) whether it is a fact that a
Border Road Development Board has
been set up by Government recently
with the Prime Minister as its Chair-
man;

(b) if so, the details thereof; and

(¢) the priorities fixed in point of
areas?

The Deputy Minister of External
Aftairs (Shrimatl Lakshmi Menon):
(a) Yes, Sir.

{b} A statement showing the com-
position of the Board and its func-
tions is laid on the Table of the
House. [See Appendix III, annexure
No. 87].

(c) It is not in the public interest
to reveal this information.





